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T FI T N
Dated: Guwahati , the 29h OcIobet,2024

NO'HC'Vrr-84(pt.J'r/2020/10699 /A ### on the recommendation of the Judiciar Academy,Assam' the Hon'ble Gauhati High court has been pleased to direct the following Judicial officers ofAssam, Nagarand, Mizoram & Arunachar pradesh to attend a *one day Refresher TrainingPtognmme on Execution of Decrees, the hmmercial cour! Aq 2o75 and Arbitratrbnand conciriation /cf-schedured to be herd on 0g.11.2024 from 10.oo a,m. to 4.30 p.M. at theJudicial Academy, Assam.

5 Dr. Par-tha Sai-athi Bhattacharjee agistrate-cum-Cvrl Judge & Asstt.
Charaideo

Chief ludiciai M
Sessions Judge,

Shri Nayan Jyoti Dutta

11. Shri Nayan Jyoti Sarma

Shri Abdus Sattar

Div.) & Asstt. Sessions Judge,
Civil Judge (Sr.
Dima Hac:n u

Assam
Sl. No. Name Designation

1 Shri Rana Dutta Civil Judge (Sr
Baka

. Div.) & Assft. Sessions Judge.

2 Smti Rani Boro Civil Judge (S
Barpeta

r. Div.) & Asstt. Sessions Judge,

3 Shri ShaKi Sharma Civil Judge (Sr
Dhubri

Div.) & Asstt. Sessions Judge,

4 Shri Md. Mishbahul Hassan Ansari Civil Judge (Sr
Morigaon

. Div.) & Asstt. Sessions Judge,

6 Shri Nurjamal Haque Ci I J du Sr Dige ( & Asstt) Sessions Judge
oN 1 Ka rLJm M Gp uwa( hati)

Shri Kiran Lal Baishnab Civil Judge (
Hailakandi

Sr. Div.) & Asstt. Sessions Judge,

Shri Anup Khanal Civil Judge (Sr
Kokrajhar

Div.) & Asstt. Sessions ludge,

10.

7

8

9 Smti Sujata Dutta Civil Judge (Sr
Nagaon

. Div.) & psstt. Sessions ludge,

74.

Counsellor, Famil , Kamrup(M)y Court No. 1

72. Shri Akhtabut Ata Civil Judge (Sr
Bongaigaon

. Div.) & Asstt. Sessions Judge,

Civil Judge (
Sivasaqar

Sr. Div.) & fustt. Sessions Judge,

Civil Judge (S
2Kamrup (M),

r. Div.) & Asstt. Sessions Judge, No
buwanati

13

Smti. Panchali Shyam



15 Shri Parvez Ahsan Choudhury Civil Judge (Sr. Div.) & Asstt. Sessions
Judge,Karbi Anglong, Diphu

16. Smti. Moitri Dekadoloi c
N

ivil I,dge (Sr. Div.) & Asstt. Sessions Judge,
ol,Cachar, Silchar

17. Shri Motilal Das I Judge (Sr. Div.) & Asstt. Sessions ludge,
itpur, Tezpur

Civi
Son

18 Shri Ranjan Brahma Civil Judge
3, Kamrup(

(Sr. Div.) & Asstt. Sessions Judge, No
M), Guwahati

19. Shri Obang Mize ci
I

vil Judge (Sr. Div.) & Asstt. Sessions ludge,
nsukia

Smti. Monalissa Das24. Civil.Judge (Sr. Div.) & Asstt. Sessions Judge,
Udalguri

2t. Shri Rahul Medhi

22 Shri Shariff Uddin Ahmed pathan

Civil Judge (Sr. Div.) & Asstt. Sessions
ludge,Nalbari

Civil Judge (Sr. Div.) & tustt. Sessions
Judge,Kamrup, Amingaon

23 Shri Hemanta Kumar Das Civil Judge (Sr. Div.) & Asstt. Sessions Judge,
Darrang

24. Smti.Syeda Sabina Afzal Zinnat Civil Judge (Sr. Div.) & Assft. Sessions Judge,
Chirang, Kajalgaon

25. Smti. Aklima Begum Chief Judicial Magistrate-cum-Civil
Judge,Biswanath

Smti. Priyanka Hazarika Nair26.

27. Smti. Sorbani Bhattacharjee

32. Dr. Siddhartha Shankar
cL----

Civil Judge (Sr. Div.) &
Lakhimpur, North Lakhi

fustt. Sessions Judge,
mpur

. 
Magistrate.cum-Gvil Judge, South

l(achar

Smti. Bobidita Gogoi Civil.ludge (Sr. Div.) & Asstt. Sessions Judge,
Goalpara

Chief Judicial
Salmara-Man

NAGAI.AND

Civil
Dibr

Judge (Sr. Div.) & Asstt. S€ssion< l rrlnc
ugarh

28 Smti. Gypsy Deb Civil lud
Karimga

ge (Sr. Div.) & Asstt. Sessions ludge,
nj

29

30. Smti. Dubori Dutta Civil Judge (Sr. Div.) & Asstt. Sessions Judge,
lorhat

31 Shri Uttam Chetri Civil Judge
2, Cachar,

(.Sr. Div.) & Asstt. Sessions Judge No.
Silchar

33. Shri Jafar Md. Azizul Karim
Tapadar

Civil l
Golag

udge (Sr. Div.) & Asstt. Sessions Judge,
hat

34 Chief Judicial Magistrate cum Civil ludge Sr.
Divlslon,Dtmapur

Srnti. Seyielenuo Mezhii
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48 Smti. Lalhriatpuii

54. Smti. Jothansangi Tlau

Senior Civil Judge,Aizawl

ge (Sr. Division) <um-Chief Judicial
te, Siaha

Chief Jud
Division,

Civil lud
Magistra

Civil Judge (Sr. Div.)
additional charge of

icial Magistrate cum Civil Judqe Sr.
Paren

Lawngtlai DistriC,*ith
ClM, Lawnguai District

35. Smti.Wonchibeni Vandanshan
Patton

36. Smti. Wokono yhoshii Chief lud
Division,

icial Magistrate cum Gvil Judqe Sr.
Kohima

37. Shri Boduve peter Resu Chief Jud
Division,

iclal Magistrate cum Gvil Judge Sr.

38. Smti. Holika Sukhalu Chief lud
Divislon,

icial Magistrate cum Civil Judqe Sr.
Kiphire

39. Shri Kumdilong Kessen Chief Jud
Division,

icial Magistrate cum Gvil Judge Sr.
LOngleng

40 Smti Julian Chief ludicial Ma
Division, Mokokc

gistrate cum Cvil ludqe Sr.
hung

MIZORAM

41. Shri Lalramsanga

Shri Eirthoilal Sakachep Ci Jud e Is D stI no( nLu e) I43. Shri T. Lalhmachhuana Civil Judge (Sr. Division ), Aizawl

44
Shri R. Malsawmdawngzuala ci J du Sr Di9e ston( u-c -cm h) Jef du cta

Ma strat Serchs h p
45. Shri H.Lalduhsanga ci lud e Sr D vls si no( c mU MC]) Mam t
46 Smti. Cacy Malsawmtluangi Ralte Civil lud

Magistra
ge (Sr. Division) -cum-Chief Judicial
te, Kolasib

47 Smti .Renee Lalremsiami Civil Judge (Sr. Division ), Aizawl

49

50.

51.

Smti. Lalthansiami Hnamte

Smti. Lalrinpuii

Ci l rs Dudg ( L nu Diei) stris ct,
da d ot, na hc fa of MC]9e LU n e D stri9l ct

Civil
Mag

Judge (Sr. Division) {um-Chief Judicial
rstrate,Champhai

Civil Judge (Sr. Div ),Lunglei District

Shri. Andrew LalhruaiUuanga Civil Judge (Sr. Division), Aizawt
Shri. V. Vanlalhriata

52.

53.
Smti. Bobita Lalhmingmawii ci itiol ud e DrS ths ( dda) na hac e forg

$
Jud ct Ia M strate I oag ssa zAi aw

ARUNACHAL PRADESH

55. Shri Komjum Tasso ief Judicial Magistrate-cum-Clvil
Judge(Sr. Division),Roing , Lower Dibang Valley

ch

56. Shri TaduTamang dicch et J U Ma a strate- mCUs -ci J du 9
DiSr sr( n Aa) tes c an D s ncts

57. Shri Moji Ete Chief ludicial Magistrate-cum_Ci vil Judge

I

lo,



DiDiSr ston Bomd) a west Kame strictng
5R Smti.Bissomoti Lego

porlj
ch jef ud CIa aM stra Ute-C ms G J e 5rudg
Di osi n Da o U I S baU nn5rppe strDi ct

59. Smti. HabungTangu Gvich )ef ud cla Ma strate -Cus m JUd rsID s no Sep KaEastpa nme Distr cts
60 Shri Domo padu

Chief Judictal
Division, Tezu

Magistrate-Cum- Civil Judqe, Sr,
, Lohit Dishict

61. Smti. Mary Kamsi Chief Judicial Magistrate-Cum_ Civil ludge, Sr.
urvrsion, Changlang, Changlang District

Shri Damge Niri ch Jef Ud cra aM a ute-C mgistr G UJ d Sr9eDi ost n ziro LoweI SUba srn n District

63. Smti. Tenzin Metho

Smti. Kenyir Kato -Cvich fe udJ ci Mal a strate -cums Ju sIdge (
D n u a Pa Up m re Dip strictpa

62.

m-Gvil Judge

o. .V 1 o A### On the recommendation of the Judicial Academy,fusam the Hon'ble Gauhati High Court has been pleased to direct all the other Grade-I JudicialOfficers of fusam, Nagaland, Mizoram & Arunachal Pradesh, except the Officers nominated vide thisRegistn/s notifi cation no HC.VII_L1/2024/ I0430/A, dated 22.10.204 to participate in ,, One dayRefresher Tnining programme on Ex*ution of Decr@s, the Commerciat Courts Act,2O75 and Arbitration and Concitiatrbn Act_ scheduled to be held on 09.11.2024 from 10.00a.m. to 4.3O p.M. at the Judicial Academy, Assam, through virtual mode.
The link for joining the programme is :

https://bit.lvl3BZ7uz8

Chief ludicial Magistrate-cu
(Sr. Divn.), pasighat,
East Siang District

The schedure of the programme and the generar instructions for training (onrine mode) forparticipation are enclosed along with the Notification.

By Order,

necrs#lns3[Lcrar,
MemoNo.HC.VillA4l21zolto.tc.t lA Dated:29_10_2024Copy forwarded for information & necessary acti;l;l1. The L.R. & Secretarv lG;;;,;ril"tar y to the Govt. of tusam, Judiciat DepartTent, Dispur,

' ffi #:i,',!Inrlo'. 
*" cow or Nasaland, Justice and Law Departmenr,

3 The Secretary to the Govt. of Mizoram, Law and Judicial Department, Aizawl,
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4. The Secretary to the Govt. of Arunachal pradesh,Law and JudicialDepartment,Itanaoar.
5. The principal Aciountant 

_ 
General (A&E), Assam, Beltola, Guwahati for- information and necessary action.6. The Accountant Generai (A&E),Nagaland, Kohima, For information andnecessary action.

7' The Accountant Generar (A&E), Mizoram, Aizawr for information andnecessary action
8' The Accountant Generar (A&E), Arunachar pradesh. Itanagar for informaaon

and necessary action,

The Ofrftcerc are placed on deputation for flre pnogram on
condition that (a) the Officerc witt be t eated as on duty during dte
training pen'od A (b) they wiil be entitld TA. & D_A. as admissible
under the Rules.

9. The Registrar (Admin./Vigilance/Esstt.i/c), GauhaU High Court, Guwahati.
10. The Registrar-cum-principar secretary to Hon'bre the chief Justice, Gauhati

High Court, Guwahati.

11. The Registrar, Gauhati High Court, Kohima Bench, Kohima/Aizawl Bench.
Aizawl/ Itanagar permanent Bench,yupia.

(He is reguestd to inform the oncemd Judicial Officets of
his State about this notification ac@rdingty).

12. The District and Sessions Judge,

Bajali/ Baksa / Bai.peta / Bongaigaon t Brswanath / Cachar I Charaideo /
Chirang /Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /Goalpara/
Golaghat/ Hailakandi / Hojai /Jorhat / Kamrup(M) / Kamrup I Karimganj /
Karbi Anglong/ Kokrajhar / Lakhimpur / Majuli/ Morigaon/ Nagaon / Nalbari
/ Sivasagar / Sonitpur / South Salmara_Mankachar / Tlnsukia/ UdalgurT
West Karbi Anglong.

(He/She is reguested to inform the concerned Officers under
hiy'her contrcl about this notification acardingly).

13. The presiding Officer,
l--r.,a:-' - 

.,
a, ,rruJu ,or I r rounat, Guwanatt/ Dtbrugarh/Cachar,Silchar

14. The Member, MACT,
Kamrup/Cachar/Kamrup(M)No. 1,No.2 & No.3/Natbari/Sonitpur/ Nagaon/Goalpara / Dhubri/ Barpeta.

15. The presiding Officer, Labour Court,
Dibrugarh / Kamrup (M).

16. The Special Judgg Assam.



17. The Special Judge CBI & NIA, Guwahatj, Assam.

l!. 1. Sp"Ort ,udge, CBI, Addt. Court No. 1/No.2/ No. 3, Guwahati, Assam.
19. The Principal Judge, Family Court,

Kamrup (M) No. u No. 2 & No. 3/ Nalbari / Dhubri / Barpeta / Gchar,Silchar

20. The Chief ludicial Magistrate.
Bajali/ Baksa / Barpeta /Bongaigaon / Biswanath I Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara/ Golaghat/ Hailakandi I Hojai lJorhat / Kamrup(M) / Kamrup
Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / South Salmara-Mankachar /
Tlnsukia / tJdalgurl West Karbi Anglong.

(He/She is rquested to inform the concernecl Offtcers under
hiy'her conbol about this notification acodingly).

21. The project Manager, Gauhati High Court, GuwahaU.
(!-e_rs reWestA b uptoad ttte lvotiicafioninneaiadty to theOfttcial Website of cauhati High Courq,Cu;;;;;-.

22. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before the Hon,ble Director, Judicial Academy.

23. The private Secretary to Hon,ble Mr. Justice Manash Ranjan patha( Gauhati
High Court, Guwahati for his Lordshipt kind information.

24. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
.,}I E LIST OF O,FICERS IIERETAEOVE 15 ITOT I{ ECESSAiITY tII ORDER OF SETIIORI]TI

tsb 
t
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ONE DAY REFRESHER TR.AINING PROGRAMME ON EXECUTION OF
DECREES, THE COMMERCIAL COURTS ACT,2015 8i ARBITRATION ST

CONCILIATION ACT

CIVIT IUDGES SIiNIOR DIVISION OF ASSAM IUDICIAT SERVICE, NAGATAND JUDICIATSERVICE, MIZOttAM IUDICIAT SERVICE & ARUNACHAL PRADESH IUDICIAL SERVICE

FOR GRADE I IUDICIALOFFICERS OF ASSAM IUDICIAL SERVICE, NAGALAND JUDICIALSERVICE, MIZORAM IUDICIAL SERVICE & ARUNACHAL PRADESH JUDICIAL SERVICE

(Offline)

AT

(Online)

Date:- 9.t t.ZBZ4 (SRTUBDRy)

Dura tion i Topic Resource Person

I1:30 AMc)

10:00 AM
to

Execution of decree :

lssues and ChaJlenges in speedy tlisposal
exccu r.on pro ceedings

of
Hon'ble Mr. Iustice
Devashis Baruah

.jutige
Gauhati HigL Court

Hon'blc M r-. ,ustice
DevasLis Baruah

Judge
Cauha Li l.ligh Court

TEA BREAI{ (11:3O AM to 1-1:45 AM)
I ssues and chall enges regarding l)reliminary

lr)

11:45 AM
to

01:00 PM

01:00 Pl.4

to
01:15 Plr,l

& Final Decr-ee and execution ther.e of
Execution of a decree o f s pecific pot.fol.ntancc

lfcontlact

Interactive Sessi on (Discussion)

LUNCH (1:1S FM to 2:OO pM)

C)

02:00 P[,1

to
03:15 PN{

03:15 PM
to

04:00 PM

4.00 P.M

to
4.30 P.M

-l'he Corrmercial Courts Act , 2015
* Issues arrd challcnges relatjng

ju ris d iction, trial, d isposa I etc.

Arbitration and Conciliation Act, 1996 r,r,ith
special focus on the scope and arnbtt Section
3loftheAct.

Hon'ble 14r. lustice
Manish Choudhur-y

lu dge
Gauhati High Court

Hon'ble i\{r, }ustice Sanjay
I{umar Iv{edhi

.f udge
Gauha ti High Cou rt

ot

Interactive Session IDiscussion)

1

n

.,]



JUDICIAL ACADEMY, ASSAM
Gcncral tnstructiom tor Trrinino ( Onlin€ llode)

l. Tlle traning program,ne will be conducted by usirg the Oflline Vc/Meetlng Software

'Micro6oft Teams" which will be two-way audio'vrdeo nteraction-

2. Panicipants are to ' ioin thc trainim bv disdosino their full name via lhe Johing

Link as notified and also uploaded in the \.€b6rte of lud'rial Aaademy, Assam

3. Patttipants are requ6ted to teport online through prning Link, at leat 10 minutet

Ho]! the sdEduled tirr€ ol video Confereme and maintain gun(uality'

4. ParticipanB are to keep their video Otl, cootinuouslY throuaho{rt & dll the

condusion of the trainino.

5. All fle Participants are to follow the Video Conference Protocols like: -

a. Kceo themselves muted until.lB unless thev ar€ allowed by the oierentcr to

UqqUE ttEmselv6.

b. At the end of the deliberation of the Resource Person, oaticioants maY raise hand

to indi(ate that he/she would like to intaract witfi the Resource Derson-

whdc-after. on annorncem€nt bv oreicnter. the sak, officet maY uDmutc-

ad. oucgtbn and thereatgr asain mutc the audio.

c. Emure proper lnternet connedNity with a@uate data so that they cao atterid Ste

training without any network and connectivitY issre.

5. Partcipants are to wear fomal anire (benning an otficer) whih aRending Sle trahing.

7. Partropants are to check the officaal 'rreb6ite of Judioal Academy, Assam fur u9dat6.

8. Joining Gride (Steps below are to be followt{):

> Cltd on the giym link or type the givcn link on lhe brows6.
> A new tab with a por}.{jp rYill open

. Select'open Microsoft Teams' if you have Mkrosoft Teams App indalled in }/our
device.

OR
. Cancel the pop-up and click on'Continue on thrs brorryser'.

> For Smar$hone Microso{t Teams App needs to be installed before Fining t}le VC.

Note: - Queries and ottEr information through e-mail may be obtained from: -

E-Mail' suggestion.jaa@gmail.com

Mobile: - 8723028535 / 811399888t
I l{ote:- The Samc is essential for prcparation, mainterEnce and submissbn of acclJrate

reporl.


